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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD BENCH
AT HYDERABAD.

0.A.N0,966/1997.

Date of decision: 4--8~~1997,

- o Eh E RN ER W Em M A EE G A A e

Between:

S. Kumaraswamy. oo Applicant
and

1, The Senior Superintendent of Fost
Qffices, Vijayawada Division,
Vijayawada.

2. The Postmaster General, Vijayawada Region,
Vijayawada.

3. The Chief Postmaster General,
A.P,Circle, Daksadan, Hyderabad.
Respondents.

Counsel for the applicant: Sri Krishna Devan,

Counsel for the respondents: Sri vinodkumar

CO :
Hon'ble Sri R. Rangarajan,Member (A)

Hon 'ble Sri B.S. JAI PARAMESHWAR, Member (J)

JUDGMENT.
(per Hon'ble Sri R. Rangarajan,Member (A).

GD:-

Heard Sri Krishna Dewvan for the applicant

and sri Vinodkumar: for tﬁe respondents.

The applicant submits that when he was
. %
promoted under TBOP Schemg Sri Koteswara Ra¢o was also
' who Wiss ™~
promoted under TBOP scheme/%a':s junior te him,

|
1

When Sri Koteswara Rao was promoted under TBOP Scheme,

‘\y/ffs pay was fixed higher than the applicant. Hence




ﬂq') 2 Member (A) ‘
7 |
/ Date: 4--8-=1997, oy

-
[y ]
.

the applicant has submitted a representatikdén dated 2-1-1996
and also reminder on 14-8=-1996 (Annexure A-4 and A~V to
the O.A.) addressed to thd 2nd respondent. ¥t is

stated that the said representation is still pending.

This O.A., is filed for stepping up of pay

on par with that of Sri Koteswara Rao from the date
srl Koteswara Raoc was drawing more pay in the cadre of

TBOP Scheme. He also Prays that his répresentation

May be disposed of and higher pay may be paid to him

Within‘two monthgs from the date of judgment.

The representation addressed to ‘the 2nd res=-
Pondent dated 2~1-1996 and the reminder dated-14~8-1996

are still pending with the 2nd respondent.

In view of the above, we direct the 2nd res-

Pongent §§ dlopoce of the representation of the appliCant
in accofdance with law within two months from the date
of receipt of this order.

Thus, the 0.A., is disposed of at the admission

stage itself. No costs.

R RANGARAJAN
Member (J)

Ty

Dictated in open Court.
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COpy to te . Lo
1 The Senior uperintendent of Post Offices, lijayawada Division,
: Ir H i

S _ Lot
72 The Postmaster GeneJal, Vijayawada Region, Vijay?w da.
Daksadan,‘ ?derabad.

.
3 The Chief Postmasteﬁ General A, P Circle,
‘Hyderabad.

4,0ne Copy to Mr. Krishna Devan, Advocate Ce A.T.{
Hyderabad°

5 5 One Copy to Mr. V,Vinodkumar Addl CGSC. C.A.T.
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